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The Kotala Paynetrt of Pensiotr to MeEbers of LcSisl.ture
(Aperd8etrt) Bill,2018 -

RecoEoerdatiotr of the Govemor,

The Govemor has made necessary reconmenilation under Aflicle

207 (3) of dle Constitution of lndia in respect of rhe above Bill.

V. K. Blbu Prakash,
Se$otary.
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